IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 09.04.2025

Court]amount
Fee

1 |p K PATRA 28878/2025(09.04.2025 |CONTC/8498/2023 |10 | c |
‘2 EAT?&AIK ‘28884/2025‘09.04.2025 CRLMC/2483/2024 ‘7 ’ ‘U ‘
|3 |B K MOHARANA [28893/2025(09.04.2025 |MACA/654/2024 0 | c |
|4 |B BEHERA 28907/202509.04.2025 |TRP(C)/245/2023 |10 | c |
5 |s s MALLICK [28909/2025(09.04.2025 |WP(C)/4743/2025 |10 | c |
6 |K PARIDA 28912/202509.04.2025 |[WP(C)/9170/2025 |10 | c |
7 A K PANDA 28914/202509.04.2025 [WP(C)/6332/2025 |10 | c |
'8 |A K PANDA 28915/202509.04.2025 [WP(C)/6322/2025 |10 | c |
‘9 on PURUSOTIRN 28916/2025‘09.04.2025 WP (C) /8441/2025 ‘10 ’ ‘c ‘
10 |R N BARIK 28917/2025(09.04.2025 WP (C)/9025/2025 [10 | lc |
11 |M K NAYAK 28918/2025(09.04.2025 |[WP(C)/7163/2025 |10 | lc |
12 |s DASH 28919/2025(09.04.2025 WP (C)/8223/2025 |10 | lc |
|13 |A K PANDA 28920/2025(09.04.2025 WP (C)/3652/2025 |10 | lc |
14 |D K DEHURY  [28926/2025|09.04.2025 |WP(C)/11791/2016 |10 | lc |
15 oaoma . [28927/2025(09.04.2025 WP (C)/9525/2025 |10 c

|16 |D.MOHANTY 28933/2025(09.04.2025 WP (C)/7628/2025 |10 | lc |

STHITI
17 |PRAGYAN 28936/2025(09.04.2025 |WP(C)/9605/2025 |10 c
SUNANDINI

118 |S.K.SWAIN 28939/202509.04.2025 |[WP(C)/9626/2025 |10 | lc |
19 |B.DAS 28941/202509.04.2025 |[WP(C)/8637/2025 |10 | lc |
20 |B.DAS 28942/202509.04.2025 |[WP(C)/8621/2025 |10 | lc |
21 |D.SWAIN 28943/2025(09.04.2025 |CRLMC/1302/2025 |10 | lc |
22 |B.DAS 28944/2025(09.04.2025 |[WP(C)/8617/2025 |10 | lc |
23 M.R.ROUTRAY [28946/202509.04.2025 |WP(C)/9623/2025 |10 | c |
24 |B.DAS 28947/2025(09.04.2025 WP (C)/8651/2025 |10 | lc |
25 |B.DAS 28948/2025(09.04.2025 |WP(C)/8646/2025 |10 | lc |
26 |B.DAS 28949/2025(09.04.2025 WP (C)/8640/2025 |10 | lc |
27 |B.DAS 28950/2025(09.04.2025 WP (C)/8639/2025 |10 | lc |
28 |K.SAHOO 28955/2025(09.04.2025 WP (C)/8830/2025 |10 | lc |
29 |N.C.SINHA 28956/202509.04.2025 |WP(C)/3008/2025 |10 | lc |




30 [R.C.MALLIK  |28958/2025|09.04.2025 |WP(C)/8205/2025 |10 | c |

131 |P.K.SAHOO 28963/202509.04.2025 |WP(C)/8367/2025 |10 | c |

32 |s.Das 28965/202509.04.2025 |WP(C)/8198/2025 |10 | c |

133 |B MAHALI 28967/202509.04.2025 |FAO/239/2024 0 | c |

34 |H K MOHANTA |28968/2025|09.04.2025 |WP(C)/4915/2025 |7 | |

135 |C R NAYAK 28969/2025/09.04.2025 |0JC/3326/1992 7 | |

36 |P K PANI 28971/2025(09.04.2025 |[WP(C)/28998/2023 |10 | c |

137 |B DAS 28973/202509.04.2025 |[WP(C)/4733/2025 |7 | v |

138 |B DAS 28975/202509.04.2025 |[WP(C)/4730/2025 |7 | v |

139 |s P SAHOO 28978/202509.04.2025 |[WP(C)/6755/2025 |7 | v |

|40 |P K ROUTRAY |28980/2025(09.04.2025 |WP(C)/1812/2025 |7 | u |

|41 |s s MISHRA  |28983/2025|09.04.2025 |WP(C)/9777/2014 |7 | S

|42 |G R PATRA 28985/202509.04.2025 |WP(C)/16405/2018 |7 | o

143 |p C DaS 28986/202509.04.2025 |MATA/44/2015 7 | S

|44 |B BEHERA 28987/202509.04.2025 |WP(C)/18195/2018 |7 | o

|45 |B. BEHERA 28988/202509.04.2025 |CMP/1098/2024 7 | S

|46 |s K BEHERA  |28989/2025|09.04.2025 |ABLAPL/3687/2025 |7 | v |

|47 M DAS 28990/2025(09.04.2025 |[WP(C)/21099/2022 |7 | v |
document
available

48 |B. BHEERA 28991/2025(09.04.2025 |0JC/6748/1994 7 3$S,court U
fee to ba
paid.

49 g?;gENﬁiiEY 28992/2025(09.04.2025 |WP(C)/4283/2024 |7 U
document
available

50 |B. BEHERA 28993/2025(09.04.2025 |0JC/2958/1987 7 ;is,court U
fee to ba
paid.

51 |G C JENA 28994/2025(09.04.2025 |FAO/162/2024 7 | v |

|52 |S K SAHU 28996/2025(09.04.2025 |[WP(C)/338/2008 |7 | u |

‘53 oHADATRR ‘28997/2025‘09.04.2025 WP (C) /7447/2017 ‘7 ‘ ‘U ‘

|54 |H K BHOL 28998/2025(09.04.2025 |RSA/424/2004 7 | v |

|55 |J SAHOO 28999/202509.04.2025 |WP(C)/24528/2019 |7 | v |
|56 |A K PANDA 29000/2025(09.04.2025  |STREV/28/2002 7 | u |

57 |R. K. BARIK [29001/2025|09.04.2025 |WP(C)/16625/2016 |7 | v |

|58 |s C DASH 29002/202509.04.2025 |[WP(C)/5305/2025 |7 | u |

59 |70t PRARRSH199003/2025(09.04.2025  |ABLAPL/1831/2025 |7 U

|60 |S C DASH 29004/202509.04.2025 |CONTC/7873/2024 |7 | v |

61 oot t PRARASH 199005/2025(09.04.2025  |ABLAPL/2013/2025 |7 U

62 |s C DASH 29006/2025(09.04.2025 |FAO/1044/2019 7 | v |




163 |P. PARIDA 29007/2025(09.04.2025 |BLAPL/6766/2024 |7 | v |
64 |S K ROUT 29008/2025(09.04.2025 |[WP(C)/15643/2014 |7 | v |
|65 |M R ROUTRAY [29009/2025(09.04.2025 |WP(C)/32560/2024 |7 | v |
66 |J P KAR 29011/2025(09.04.2025 |[WP(C)/9834/2025 |7 | v |
67 |A C BADU 29013/2025(09.04.2025 |0JC/13429/2001 |7 | v |
PRADIPTA ‘ ‘
68 |KUMAR 29014/2025(09.04.2025 |FA0/20/2021 7 U
PATTANAYAK
69 |P K SWAIN 29015/2025(09.04.2025 |[WP(C)/6705/2025 |7 | v |
|70 |D K BEHERA  |29016/202509.04.2025 [FAO/476/2020 7 | |
71 |P. K. MISHRA [29017/2025(09.04.2025 [WP(C)/19271/2016 |7 | v |
72 |3 P KAR 29018/202509.04.2025 |WP(C)/31332/2024 |7 | |
173 |K MANDAL 29019/202509.04.2025 |WP(C)/28648/2011 |10 | c |
74 |S. R. PANI  [29020/2025(09.04.2025 |WP(C)/8754/2025 |7 | u |
175 |T SWAIN 29021/202509.04.2025 |WP(C)/42168/2023 |7 | u |
document
available
76 |D BISWAL 29023/2025(09.04.2025 |WP(C)/26203/2021 |7 3;s,court
fee to ba
paid.
77 |anthE KOMAR 19902472025 (09.04.2025  |MATA/377/2023 7 U
178 |J R BISWAL  [29026/2025(09.04.2025 |CRLMC/2929/2021 |7 | SR
179 |N MUKHI 29028/202509.04.2025 |WP(C)/27035/2024 |7 | SR
80 |S. D. JENA  [29029/2025(09.04.2025 |WP(C)/30952/2024 |7 | SR
|81 |N MUKHI 29030/202509.04.2025 [WP(C)/27879/2024 |7 | |
|82 |N MUKHI 29031/202509.04.2025 [WP(C)/27112/2024 |7 | |
83 |R. K. BARIK |29032/2025(09.04.2025 |CRLA/682/2024 7 | v |
7 ldocument | '
available
84 |P BEHERA 29033/2025(09.04.2025 |WP(C)/4316/2007 |7 ;;s,court
fee to ba
paid.
85 |P BEHERA 29034/2025/09.04.2025  |[WPC (OA)/1493/2019 |7 | v |
86 |N MALLICK 29035/2025(09.04.2025 |[WP(C)/6963/2025 |7 | u |
187 |S BEHERA 29036/2025(09.04.2025 |[WP(C)/1949/2025 |7 | u |
188 |K NISHA 29037/2025(09.04.2025 |[WP(C)/1181/2025 |7 | u |
89 |B DAS 29038/2025(09.04.2025 |[WP(C)/9029/2025 |7 | u |
90 |B DAS 29039/2025(09.04.2025 |CMP/477/2025 7 | u |
91 |D. LENKA 29040/2025(09.04.2025 |BLAPL/5711/2024 |7 | v |
192 |B DAS 29041/2025/09.04.2025 |CMP/509/2025 7 | v |
193 |B DAS 29042/2025/09.04.2025 |CMP/514/2025 7 | v |
194 |S. R. BARIK |29043/2025|09.04.2025 |WP(C)/20629/2009 |7 | u |
|95 |D.BISWAL 29044/202509.04.2025 |[WP(C)/4300/2025 |10 | lc |
196 |B. MAHALI 29054/2025(09.04.2025 |[FAO/132/2025 0 | lc |




197 |SOBHAN GUPTA [29056/2025(09.04.2025 |WP(C)/9221/2025 |10 | lc |
SATYA PRIYA
98 | MANTA 29059/2025(09.04.2025 |CRLA/1345/2024 |10 c
99 |B. K. DAS 29061/202509.04.2025 |[WP(C)/9598/2025 |10 | lc |
100 |OHLC 29069/2025(09.04.2025 |CRLA/377/2014 7 ;figo' U
1101 |OHLC 29070/2025/09.04.2025 | JCRLA/22/2009 7 29.00,3*29(0 |
1102 |OHLC 29071/2025/09.04.2025 | JCRLA/3/2011 7 112.00,3*12[0 |
1103 |OHLC 29072/2025/09.04.2025 |JCRLA/88/2009 7 14.00,3*4 U |
1104 |OHLC 29073/2025(09.04.2025 |JCRLA/67/2005 7 12.00,3*12(u |
1105 M SETHI 29074/2025(09.04.2025 WP (C)/32887/2021 [10 | lc |
‘106 o KOMAR ‘29075/2025‘09.04.2025 WP (C) /19425/2023 ‘7 ’ ‘U ‘
1107 [P K MOHANTY [29076/2025(09.04.2025 |TRP(C)/29/2025 |10 | c |
1108 |S K NAYAK 29080/202509.04.2025 |[WP(C)/14145/2024 [10 | c |
1109 |M MISHRA 29081/202509.04.2025 |WP(C)/14145/2024 [10 | c |
1110 [P K PAL 29085/2025(09.04.2025 |[WP(C)/9380/2025 |10 | c |
111 [B P PANI 29086/202509.04.2025 |[WP(C)/9319/2015 |10 | c |
112 5000 KOMAR199087/2025(09.04.2025  We(C)/9371/2025 |10 c
1113 |S K SAHOO 29088/202509.04.2025 |[WP(C)/9182/2025 |10 | c |
114 P e, |29092/2025(09.04.2025 WP (C)/4901/2025 |10 c
1115 |P BEHERA 29093/202509.04.2025 |[WP(C)/1044/2025 |10 | c |
116 |G ROUT 29096/202509.04.2025 |[WP(C)/1295/2025 |10 | c |
1117 [P BEHERA 29098/202509.04.2025 |[WP(C)/796/2025 |10 | c |
SUNIT
‘118 CATADATHY ‘29101/2025‘09.04.2025 CRLMC/385/2025 ‘10 ’ ‘c ‘
119 |[R. C. MALLICK |29103/2025(09.04.2025 |CRLMC/1307/2025 |10 | c |
120 |A. P. SAHOO [29115/2025(09.04.2025 |WP(C)/9407/2025 [10 | c |
SURYAKANT
121 |3 oo 29116/2025(09.04.2025 |WP(C)/9552/2025 |10 c
122 [0 AT 29118/2025(09.04.2025 |FAO/113/2025 10 c
1123 |L ACHARI 29120/202509.04.2025 |ABLAPL/2130/2025 |10 | c |
1124 |M MOHANTY 29122/202509.04.2025 |ABLAPL/3498/2025 |10 | c |
1125 |C SAMAL 29125/2025/09.04.2025 |ABLAPL/3684/2025 |10 | lc |
1126 |G SAHOO 29128/2025(09.04.2025 |ABLAPL/3695/2025 |10 | lc |
1127 [KS SAHU 29130/2025(09.04.2025 |ABLAPL/2535/2025 |10 | lc |
1128 |D NAYAK 29132/2025/09.04.2025 |RSA/175/2019 0 | lc |
1129 [K C SAMAL 29133/2025/09.04.2025 |RSA/62/2022 0 | lc |
1130 M MOHANTY 29134/2025(09.04.2025 |RSA/276/2022 0 | lc |
131 |S. K. BISWAL |29145/2025|09.04.2025 |RSA/218/2024 0 | lc |
1132 |S. MOHAPATRO |29146/2025|09.04.2025 |RSA/218/2024 0 | lc |
1133 |P. BEHERA 29147/2025/09.04.2025 |RSA/246/2024 0 | lc |
134 |B BEHERA 29151/2025/09.04.2025 |ABLAPL/3749/2025 |10 | lc |




1135 |A. DAS 29152/2025(09.04.2025 |RSA/484/2024 0 | c |
1136 M MOHANTY 29160/2025(09.04.2025 |ABLAPL/1665/2025 [10 | lc |
1137 M. R. ROUTRAY|29162/2025(09.04.2025 |WP(C)/3674/2025 |10 | lc |
138 [TRADEER KUMAR 5 9163/2025(09.04.2025 WP (C)/7103/2025 |10 c
JENA

139 [0 N 29166/2025(09.04.2025 |RSA/112/2025 10 c
1140 [P PARIDA 29168/2025(09.04.2025 |ABLAPL/3709/2025 [10 | c |
1141 [R K BARIK 29170/202509.04.2025 |ABLAPL/3714/2025 |10 | c |
142 |[K C PANDA 29172/202509.04.2025 |ABLAPL/3716/2025 |10 | c |
‘143 e ‘29173/2025‘09.04.2025 ABLAPL/3717/2025 ‘10 ‘ ‘c ‘
1144 [P PARIDA 29174/2025/09.04.2025 |ABLAPL/3718/2025 |10 | lc |
1145 |MD BISWAL 29175/202509.04.2025 |ABLAPL/1058/2025 [34.00 | c |
1146 |G saHOO 29177/202509.04.2025 |ABLAPL/3697/2025 |10 | c |
1147 [H K PATRA 29189/202509.04.2025 |WP(C)/4493/2025 |10 | c |
1148 |[K SAHOO 29190/202509.04.2025 |[WP(C)/8314/2025 |10 | c |
1149 M R ROUTRAY [29191/2025(09.04.2025 |WP(C)/28107/2024 |10 | c |
|150 |A MOHANTY 29192/2025/09.04.2025 |CMAPL/95/2024 0 | c |
151 M R ROUTRAY [29193/2025(09.04.2025 |WP(C)/9068/2025 |10 | c |
1152 [U P BAG 29194/202509.04.2025 |[WP(C)/8357/2025 |10 | c |
[ | | ITotal 1346

NIC




